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आदेश/O R D E R

PER WASEEM AHMED, ACCOUNTANT MEMBER:

The captioned appeal has been filed at the instance of the Assessee against

the order of the Learned Commissioner of Income Tax (Appeals), Vadodara,
arising in the matter of assessment order passed under s. 143 r.w.s. 147 of the

Income Tax Act, 1961 (here-in-after referred to as "the Act") relevant to the
Assessment Year 2012-13.

2. In the present case, the Ld. CIT(A), has passed ex-parte order to the
assessee after confirming the addition made by the AO. The Ld. CIT(A), has
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issued two notices dated 22/01/2021 and 06/10/2021 and thereafter a system
generated communication dated 07/11/2022, was notified to the assessee, but
there was no response. Thus, the Ld. CIT(A), in the absence of any co-operation
from the side of the assessee confirmed the order of the AO. The impugned two
notices were issued by the Ld. CIT(A) during the covid period and therefore in the
interest of justice and fair play we set-aside the issue to the file of the Ld. CIT(A)
for fresh adjudication as per the provisions of law. Hence, the ground of appeal
filed by the assessee is allowed for the statistical purposes.

3. In the result, the appeal filed by the assessee is allowed for the statistical
purposes.

Order pronounced in the Court on 06/03/2024 at Ahmedabad.
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